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Declaration of Assets and Liabilities

Year...28

23 - 20724

ANsiamsssianddrdnse

(, PURENDY  SHERHAR. DAS sonsoaughterswite of BIAOD. BIHAR | DAS
Jedz}i—' ............ years, belonging to KlHAE LEGISLATIVE ASSENBLT

- myself, my spouse and dependants*;

service anq presently working as ... QECTIoM

(s

BEEIRER .

CEcRETARIAT

gwe ﬁ‘erfeln below the details of the assets (immovable, movable, bank balance, etc.) of

A.  Details of movable assets
{ﬁs'sets in joint name indlcating the extent of joint ownership will also have to be
given) |
5r. ‘Description T Seir Spouse Dependant-1 | Dependant-2 | Dependant-3 |
No. Pl Name(S) Name Name __Etc. Name
(i} ! Cash
LT 50,000 /4w | wR W w4
(i) | Deposits in ' LB ~ '
Banks, Financial |
Institutions And | 52,9¢ -] N/# Ml a- M)A s
Naon-Banking
- Financial i%e) _
| Companies , W/v !
& ! A SRS L L
(ill} | Bonds, " puchwf =
Deperturas and P.MM
Shares in 090 N& Pla- N/r N/ A
companias £,
(v} éther financlal
inskitutions, Lc
NSS, Postal - VRO Ng Ny A N/a
Savings, LIC
- Policies, etc CA - |0 Lag
(v} | Motor Vehicles |ckedA (FDP ‘.
(detalls of Qero fotd)  NJA L Nfa N =y
make, etc.) Houds Hneag
‘ Bl e %o .
(vi) | Jewellery (glve uﬂ
| details of
weight and G?ZS‘} ’ e )\9/,4_ p/,;_ N[ i
value)
(vil) | Other assets, _ /
‘such as values : N/
LB iaims 7 N N N /% NI
| interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exch'arfi'gg in respect of listed companies and as per books in the case of non listed
campanies/should be given.
* Dependanpt here means a person substantially dependent on the income of the
emp!oyee. :
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| (d) dues to departments
deallng with telephones

(e} dues to departments
deating with government

. | transport (including
. aircraft and belicopters)

{f} Other dues, If any

(b}

(i) Income Tax including
surcharge [Also indicate

the assessment year upto

- which Income Tax Return

flled. Give also Permanent
Account Number (PAN)]

i s

() Wealth Tax [Also

Indicate the assessment
year upto which Weaith

{ Tax return filed.]

/g

(i1} Sales Tax [Only In

|| case of proprietary

_business|

Mia

SRS -

s

£

GPF/CPF/PRAN No.
Gender | i

Date of Birth

 Class/Group - 1

Cadre. | i

Home ﬁié_ﬁif;t‘

Flace:,

{(iv} Property Tax

| Da

i

| noisromys] |

{ﬁ E‘ I(MJF}

0

-

FICETRERER

(DD/MM/YYYY)

| B (G} pgnsc

['/-Hm'nfs}mﬁ’u«, Codve | B’ L%g‘(“; Labng ﬁg{wb‘ﬂ Stecetaniat

i (Full Name e g. B.AS.-Bihar Administrative Service,

Ih
[y

B.5.5,- Blhar Secretarlat Service oic,)

Pawichs

I hereby declare that the above details are true to the best of my
 knowledge and belief.
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! |
-illnalup:nuno>q---v‘-;

Date: ;‘([@W/ WD

Note:

Yo f

Sanmture oF T S :

[
Name of Employee: ?UR’;N‘DUSHEK”A'R DA
De%lgr‘lationsgc’TfON@FPM’E’?\

Department:. B0 ch/‘.lbﬁv& i ’L‘ri m 2o

' Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.
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[Note: Properties in joint ownership in

iso have to be indicated]

| mﬁi”“?

Gy

T Agrcultural Land

- Extent (Total

dicating the extent of joint cwnership will

ik Omripﬂnn o

Salf

“Dependant-1 |

| Spouse
Hame i

. Hame(S)

Etc. Nama

Bependant-i
_Hame

- Locatien(s)

Logati L it
- Suryey number(s)

medsurement) _
Currant market value

N ok

NI N/ B

Nmmgﬂcumlrw Land
- Lacation(s) i Wil

- 'Supvey number(s} |

- Extent (Total

| measurement) i

N p N+

N e

(‘ i ]

- and residential)
; Lowtion{sj

- measurament)

| ~Current market value !
Buildings (Cc:mmercaal {

NI
- Suwev Jdacr
num fer(s)

- Extent (Total

o Current rrsarket
value!

wip | MIE

NIf

D —

(v}

stes; Apartmerﬁl"%,
Nake

- Survey [daor

_~ Extent (Totai

| value

i mkeﬁzst in prope rly

+ Location(s)
number(s)

measurement)
- Current market

NG

Ny N/A

Dthers '(such a5 MF\

N

N/A |

N/

g

@)

jI give herein below the details of my liabilities [ overdues

matstuﬁons and government dues:-
[Nate Please give separate details for each item)

to public financial

g 5r.

;§ pas_:ﬂpﬂun

No, 0

e

(0] Loans from Banks

(&)

{iiy Loans from financial
nstitutions

(i) Government Dues:

| {a) dues to departments
‘dealing with government
accammmﬁatxm

(b} dues Lo departments
daahnq with supply of

Ul water

o) dues to departments

‘dealing with supply of

i el.e{:trlcltv

Hame & address of Bank / | Amount gutstanding as |
r‘lunzfﬂctai In:‘;:u;um{!;} i :n MES 0?’,?'1‘07?&
.. Department (s) s
SR Lot Nidban Mandd 2,60, Boo [—
b
nil N
M ' ‘ Nil l
N N
pil N
i




